225 Re. Meetings between
Govt. Officials and T.T.K.

preparcd to show you. There is no question
of anybody removlng any file or any paper
from any file. There was no question of
taking any file. I would like to assure hon.
members about this matter because I can
fully understand members’ great concern if
official files and secrets are discussed with
people who are not authorised, Shri T.T K.
bimself has made a statement on this matter
that he has not discussed this question,

Shr Kanwarlal Gupta made the point
that some officlal got up from the gallery
here. He might have, but 1 do not think it
is right to link this or connmect this with
that, I must say that I was unaware of
this particular visit till it was mentioned
here. 1t was only when It was mentioned
here that Mr. Bikshi had met him, It was
told and I enquired he said : yes. I was
becauss he had some ideas and TTK wanted
to discuse about the follow up measures...
(Interruptions)

SHRI SURENDRANATH DWIVEDY:;
I bhave to ask two questlons. She has con-
tradicted me and it is uofair if I am not
given an opportunity...(Interruptions)

MR. SPEAKER 1 No questions.

SHRI SURENDRANATH DWIVEDY:
She has replied to my questions, She has
not clarifled my specific allegations...
(Interruptions)

SHRI ASOKA MEHTH (Bhandara) 1
I want to ask a simple question 1 why was
Mr. Shirali who was in charge of the
Budget sent there if Budget was not
discussed ?

SHRIMATI INDIRA GANDHI ; As
far as I know Mr. Shirali has not met Shri
TTK.

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRIP. C.
SETHI) : I said Shiralkar.

SHRI SURENDRANATH DWIVEDY :

I am glad that the Prime Minister has pro-
mised to look into the papers and I hope
that the papers will be in tact, I shall also
- like her to find out whether the note that
had been left by Mr. Bakshi contained any
taxation proposals in the impending budget
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which had been discussed with Mr. TTK.
If the papers are in taet let her find out.

SHRIMATI INDIRA GANDHI | Mr,
Bakshi has nothing to do with the budget.

SHRI SURENDRANATH DWIVEDY:
Secondly, she has contradicted her Minister
when she says that no such thing was there.
But the Minister while making a statement
yesterday made it very clear that it was with
the approval of the Prime Minister that
some of her senior officers of the Finance
Ministry had met TTK. The other portion
is very important—for what purpose ? To
seek clarificatlons and enlightenment in
respect of these fssues. What s the clarl-
fication ? It is not a courtesy call.

SHRIMATI INDIRA GANDHI 1 Let
us not mix up.

AN HON. MEMBER ¢ You are mixing
up things,

SHRIMATI INDIRA GANDHI 1 I am
not ; I am saying that some officers paid
a courtesy call on his birthday. After that
he made certain suggestions. Then when
they asked me whether they could seek
clarification on those suggestions I did say
that they could do so . (Interruptions.)

MR. SPEAKER 1 No more questions,
Shri S.M. Banerjee,

SHRI ABDUL GHANI DAR
(Gurgaon) s I rise on a point of order.
There is an important question,

MR. SPEAKER : I have called the next
item.

13.15 brs.
RE : PERSONAL EXPLANATION
BY SHRI R, K. BIRLA

SHRI S.M. BANERIJEE (Kanpur)1 I
rise on a point of order on Item No. 9,
Shri R K. Birla to make a personal expla-
nation regarding certain allegations made
by Shri Madhu Limaye against the Wool
Purchase Mission hecaded by Shri R.K.
Bitla.

Yesterday I mentioned rule No, 357
which reads as under :

“A member may, with the permission
of the Spcaker, make a personal
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[Shri S. M. Banerjee]
explanation although there is no
question before the House, but in
this case no debatable matter may be

brought forward, and no debate shall
arise,”

MR. SPEAKER : You are repeating the
same thing. I have to give my ruling
today, I have heard a!l points.

The points ralsed yesterday were that
the subject matter about which Mr. Birla
wanted to make a statement relates to a
time when he was not a member of this
House. Is it correct ?

SHRI S.M. BANERJER 1 And also that
no allegations were made on the floor of the
House.

MR. SPEAKER 1 Anything else ? No.

st wg fomd (F37) : & awfedt
FIE FTFFAT E |

MR. SPEAKER i No authority fis
needed. These are facts, I am not going
to quote any authority against you.

st Ay foud : #F gow fom W<
fear g1

MR. SPZAKER 1 May I repeat again
that you said that the subject matter about
which he wants to make a personal expla-
nation relates to a period when he was not
a Member of this House ? 1Is it correct ?

it wy foud : #a1 a7 TF B GAN
A AN oamw fowm AT

a9 AX fo¥ gU 97 ¥ UF OF cArge w1
srava ifad

MR. SPEAKER 1 I have to give my
ruliag about this. You wrote a letter to
the Sp:aker on 5th D:cember, 1967, when
Mr. Birla was a member of this House.

o 7 fond : QY 77 gan ?

MR SPEAKER : This is the Report.
The Sp:aker on th: following day, on 6th
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December, 1967, made a reference to the
Estimates Committee of the question of
import of wool, nylon etc.

SHRI S.M. BANERJEE: Are you
reading from the proceedings of the House
in which Shri Limaye has said something ?

MR. SPEAKER : He wrote to the
Speaker, It relates to the period when Mr.
Birla was a member.

ot wg fonad : s 7] @ @ g
TR T I W E I w®Y A
A g7 Aoy 39 arw sfer afq3)
ug I TIET AT & 39 o Ay 5@
= fofeg sfor dfad 1 J3d o &
AT § fF e T@ wgeEqd ga™ )
AT sfen q afad

MR. SPEAKER t I heard you yester-
day, I have to give my ruling. This is
a factual matter, You must stand by what
you have said.

=t ®o WYo FASAT : TG 1Y AY aT-
T 1% ATEX gA NI I9F a1g wlow
Afed 1 g T RO T B g g
wfar £3 &7 ?

MR. SPEAKER 1 This is not a matter
for ruling. This is a question of fact
whether he was a member when you write
the letter or not.

st vy fowrd : & gawr A AT E

MR. SPEAKER : You wrote a letter to
the Speaker on 5th December, 1967 and he
made a reference on the 6th, and then the
other letter that you wrote to the Speaker...

ot g fond : g aiw fawe o
g7 fad

&t wzs fagrd el (FoRAgY) ¢
arr W A gEd Al el g ?
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&t ®o dlo Fagt : N AT A
&t wd § s g Aifad 1 9z i
ag @1 fF 99 1962 a7 1963 # %

s @ ng (T0) : @R =[] A7
Wad | T= ay @9 & ST

st Aq fawa : gw ame ¥ faed
AR E | qz Aar g @ra
(Interruptions) Keep it for 4 O’clock.

MR. SPEAKER : All right, We will
take it up at 4 O’clock. The House will
now adjourn and meet again at 2,20 P.M.

13.21 hrs.

The Lok Sabha adjourned for lunch
till twenty Minutes past Fourteen of the
Clock

The Lok Sabha re-assembled after
Lunch at Twenty-five Minutes Past
Fourieen of the Clock.

[SHR1 K.N. TIWARY in the Chair]

RE. HUNGER STRIKE BY CENTRAL
GOVERNMENT EMPLOYEES

it gevw warw (3faw fied) -
gwrafa wg1ey, § ATIH! ATAT ¥ CF A
HEAT =TT § |

st ®o Ao @A (FTAYR) : T 5
Fag & Mg W wA ¥ FTF FIA
STEaT § 1

wwRy wEET : 12 % ¥ 1 a¥ 0w
I AR F IS g3 § I IV §
T 3T g FEt W g ] 1 SR AiE-
g geeq At qFq § W) AN g9l Y
I @Y, @1 gew w1 fafadw &%
g g ?

AGRAHAYANA 12, 1891 (SAKA) by Central Govt.

20
Employees

Y FHUT 9N ¢ gAfy T2,
feeelt 37 #Y v &, wgr z@ @
TaHE grreidT WA §1 3 RN @
Y& g3aT™ FIIWW & 1 9T F AT I8
SafaT @ 1 ¥ Fg3 € % a3i 9T cfase
dfie, fig @15 aF gfaedz g § AR
T NAT F1 M I g Har g
TR 3T T & S F for andr agv
T UET GISAT ArgAr & | AfRT S
feq dg Taide § ofaede a7 o g,
g &N oy A @@ 9raT & 1 3T Sy
N 7 g fF 9% foq s st A€ T
&, arfF ¥ oo FaT T Tewwd FT
8% | 3T W 73 G A 2 aga Iafaw
ART | GXFIT IT A qEINGIE S F7
amr smdr § T q]eEt F fag
E F AT FAT L1 F A g
aFR ¥ MmgT w3 Wgar § F
FIETA TS %7 39 Ifaq ok S=-
fam wivr w1, fow ¥ fou & 4@ geare
X @ §, A1 for sna, qufE % ey
qGA F TR GE I AR W Y@
geaid ®t @ fpar o @F |

SHRI S. M. BANERJEE 1 1 fully sup-
port Shri Bal Raj Madhok. Shri M. L.
Sondhi had raised this question before, and
some of us had also raised this before we
adjourned, but there were other items, and
the Speaker could not hear us,

The Central Pay Commission in their
second report had already recommended very
clearly that there should be no departmental
examination for promotion from U.D.C. to
assistant’s post. This is not a selection post
but a seniority post. This matter has been
hanging fire, The Ministry of Home
Affairs is taking a long time over this matter.
In 1966, the departmental examinations were
postponed, Now, all these people are go-
ing on a hunger-strike, and another batch
of workers would be going on a hunger-
strike from tomorrow or the day after.
Where is the hon. Minister of Parliamentary



